STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY

(CIVIL & CRIMINAL MAIN CASES) AT THE END OF APRIL 2015 FORMAT-1
Opening Received Physical | Nature Total
::L_ Nature b:?::e Institution| Restored | From H.C. InsTti(:Lat:on Ve);iﬂed Clonven Disposal Dilﬁféal Pe:sdz:cy
01.04.2015 of M.P/SAT Cases |Disposal 30.04.2015
MAIN CIVIL CASES
1 WP 1324 8 8 59 59 1273
2 {WA 403 57 ' 57 79 79 381
3 1WPC 2915 208 7 215 1 146 147 2983
4 WPL 988 13 2 15 9 9 994
5 |WPS 8620 458 19 477 1 447 448 8649
6 [WPT 337 15 15 14 14 338
7 {WPCR 282 19 2 21 12 12 291
8 |WPPIL 47 8 6 3 3 50
g |Wp 227 1160 79 3 82 63 63 1179
10 jWPHC 3 2 2 2 2 3
A |TOTAL (1to 10) 16079 857 41 0 898 0 2 834 836 16141
1 IFA 1922 29 11 40 24 24 1938
2 |FAM 243 12 3 15 11 11 247
3 |SA 4647 81 14 75 67 67 4655
4 IMA 472 14 4 18 27 27 463
5 IMAC 3519 158 3 161 69 69 3611
6 |CR 172 13 2 15 12 12 175
7 MCC 352 106 4 110 92 92 370
8 \MCCS 0 0 0 0
g |{COMP APPEAL 0 0 0 0
10 |COMP PET 67 1 1 3 3 65
11 EP 16 0 1 1 15
12 |TPC 18 6 1 7 13 13 12
13 |CONT 533 55 55 132 132 456
14 JCONTS 2 0 0 2
151ITR 6 0 1 1 5
18 [ITA 5] 0 P 2 4
17 |CER 5 0 3 3 2
18 {STR 0 0 0 0
19 IWTA 0 0 0 0
20 |ARBA 91 13 13 4 4 100
21| TAXC 131 1 1 54 2 56 76
22 |REVP 137 12 1 13 27 27 123
23 [CIVIL SUIT 2 v} 0 2
B |TOTAL {1 to 23) 12341 481 43 0 524 60 0 484 544 12321
TOTAL (A+B) 28420 1338 84 0 1422 60 2] 1318 1380 28462
MAIN CRIMINAL CASES
1 |CRRE 4 0 1 1 3
2 |CRA 10817 115 115 1 101 102 10830
3 |ICRR 3166 93 3 96 1 48 49 3213
4 IMCRC u/s 378 CrPC 0 i 0 0 0
5 IMCRC u/s 482 CrPC 11 0 0 11
6 IMCRC u/s 439 CrPC 335 579 579 377 377 537
7 |MCRCA u/s 438 CrPC 201 104 104 160 160 145
B {CONTR 6 0 1 1 5
9 |CRMP u/s 439 (2) 16 1 1 7 7 10
10ICRMP u/s 372 15 0 0 15
11{CRMP u/s 378 374 39 39 16 16 397
12|CRMP /s 482 729 66 66 1 60 61 734
131TPCR 35 0 1 1 34
141ACQA 1033 12 12 3 3 1042
C TOT&L=(1 to 1{)_ 16742 1009 3 0 1012 0 3 775 778 16976
GRAND TOTAL(A+B+C) OF
MAIN WRIT, c“f.“_ 8 CF:IIMINAL 45162 2347 87 0 2434 80 5] 2093 2158 45438

Mote :- As per Physmal Verification of Civil Cases {CER-2, ITR - 5, ITA- 4 and TAXC- 76) are Pending at the month of April

2015,

reu

{(Manish Hande)
Additional Registrar {M)




